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Archaeological Congress were replaced 
changing the name of the persons to 
inaugurate it; and 

(b) how Government propose to deal with a 
section of archaeologists who, in the name of 
secularism, have generated a controversy 
about WAC and thus hurt the cause of 
archaeology in India and abroad ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE) 
(KUMARI SELIA) : (a) Late receipt of non-
acceptance of the original request for the 
inaugural function led to (he replacement of  
invitation cards. 

(b) The World Archaeological Con-gress-3 
at Delhi has since concluded. This Congress is 
an independent body of academicians and 
scholars. Differences among them, if any, can 
be tackled only by that body. 

 

 

Objectionable Literature Prescribed for 
School in Assam 

2832. SHRI VIREN J. SHAH: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased  to  state : 

(a) whether Government have been 
monitoring the implementation of its 
Operation  Black Board Scheme; 

(b) if so, what are the details of its 
implementation in each State during the last 
thres years; 

(c) whether Government's attention has 
been drawn to a report published in the Indian 
Express of September 25, 1994 captioned 
learning about the birds and bees in Assam'; 

(d) whether the text books prescribed 
under the Operation Black Board Scheme in 
Assam for children in the age group of 6 to 10 
contain undesirab!y explicit sexual 
descriptions; 

(e) if so, what are the details in this 
regard; 

(f) whether such objectionable literature 
under the scheme has been prescribed for the 
children in any other State, if so, what are the 
details in this regard; and 

(g) what steps Government have taken to 
check the publication and circulation of such 
literature in States under the above Scheme ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE) 
(KUMARI SELJA): (a) Yes, Sir. 

(b) The information is given in statement 
(See below). 

(c) Yes,  Sir. 

(d) & (e) The information is being 
collected and will be laid on the table of the 
Sabha. 
 

(f) No such case has come to the notice.. 

(g) Does not arise. 


